File No.Admn-21017/3/2024-ADMN-CIC

Central Iﬁfﬁrmatiaxi Commission
1€ TS J1/Baba Gangnath Marg
3T/ Munirka, 7§ Refl/ New Delhi - 110067

- - - Date: 24 .02.2026
- OFFICE ORDER | |
- Subject: Compliance with the Order dated 14.08.2025
of Hen'ble Central Administrative Tribunal, Principal
Bench in O.A. No. 2189/2024 ~ Anocop Sharma & Ors.
Vs. Union of India & Ors. * |

1. Whereas Shri Anoop Sharma and 08 others (total 09
applicants), working as Senior Assistants in the Central
Information Commission approached the Hon’ble CAT (PB)
vide O.A. No. 2189/2024, with the following prayers:

“(i) .. That the Hon'ble Tribunal may graciously be
pleased to pass an ~  order of quashing the impugned
order dated 01.04.2024 declaring to the effect that the
same is illegal, arbitrary and discriminatory and”  pass an -
- order directing the respondents to consider and to grant the

- Non-functional Selection Grade (NFSG) to the applicants
on completion of 5 years services as UDCs as
granted to the UDCs working in CSSS cadre vide
OM dated 22.6.2011 and to the UDCs working in the Central
Administrative Tribunal with all consequential benefits from
due date along with the arrears of difference of pay and

allowances. -
(ii) Any other relief which the Hon'ble Tribunal deem fit

and proper may also be granted to the applicants alongwith
the costs of litigation.” . -

-2, Whereas the Hon'ble CAT disposed of the aforesaid
O.A. vide order dated 14.08.2025 as under: |

"We dispose of the present O.A. by directing the
‘respondents to pass appropriate orders on the issue pending
before them regarding the grant of NFSG to the applicants,
within two months from the date of receipt of a certified
copy of this order. Needless to mention, if the consequential
order is passed in favour of the applicants, all consequential
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béneﬁt’s shall be reléased w:’f:hfh 45 dajzs"f:hereafter "

3. Whereas the subject matter on a reference made by
the Central Information Commission - (CIC) to the
Department of Personnel & Training (DoPT) came to be
examined by the DoPT in consultation with the Dapartment
of Expenditure, Ministry of P’mance

4, The DoPT vide letter dated 02.02.2026 has cenvayed
that the said matter was referred to the Department of
Expenditure, which vide ID note dated 29.01.2026 has
conveyed that the proposal has not been agreed to.

5. The observations of the Department of Expenditure in
ID Note dated 29.01.2026 are as unde.r
“i. DoPT vide OM dated 22.06.2011 had created a 'naw

grade of UDC (NFSG) in CSCS cadre and Stemographer
Grade 'D' (NFSG) in CSSS cadre in the GP of Rs. 4200/- in
PB2. It is evident from aforesaid OM dated 22.06.2011 that
creation of the new grade of UDC (NFSG) and Steno (NFSG)
was specifically for cadres of CSCS and CSSS and it cannot
be extended to cadres outside CSCS and CSSS cadres.

ii, - The post of SA/UDC is a common category post and
acceptance of instant proposal would have widespread
raparcusszons o

iii. =~ The benefit of nan-—functwnal scala of GP of Rs. 5400/-
granted to SOs/PSs of CSS/CSSS has not been extended to
the cormsp{mdmg posts in CIC.” :

6.  In view of the above, the request for grant of Non-
Functional Selection Grade (NFSG) to Senior Assistants of
the Central Information Commission after completion of five
years of service has not been acceded to. Accordmgly, the
claim of the applicants is hex‘aby rejected.

7. This issues with approval of the Competent Authamty
in compliance with the directions of the Hon’ble Central
Administrative Tribunal, Prmmpal Bench, in O.A. No.
2189/2024. | Digitally signed by
- Sonia Maheshwari
Date: 26-02-2026
18:33:53
(Sonia Maheshwari)




Deputy Secretary (Admn)
To,

1. Shri Ane:mp Sharma & 08 other applicants in the afaresazd '
O.A. |
2. MR section - for uploadmg on the Ceﬁtral Inf{}rmatm
Commission’s wabsﬂ:e o

Copy a.,lset) to: -
1. Deputy Secretary (IR), 31010, Kartavya Bhawan-3,
Kartavya Path, New Delhi- 110001 - This has reference to
- the DoPT letter No. 4/9/2024-1R-I dated 02.02.2026

&)







